FORM A

PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)

Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF HKMEDIAGO SOLUTIONS INDIA PRIVATE

LIMITED
1 | NAME OF CORPORATE PERSON HKMEDIAGO SOLUTIONS INDIA PRIVATE
LIMITED
2 | DATE OF INCORPORATION OF CORPORATE |20/02/2006
PERSON
3 | AUTHORITY UNDER WHICH CORPORATE | Registrar of Companies (“ROC”) - Bangalore,
PERSON IS INCORPORATED / REGISTERED Karnataka.
4 | CORPORATE IDENTITY NUMBER / LIMITED | U72200KA2006PTC038540
LIABILITY IDENTITY NUMBER OF CORPORATE
PERSON
5 | ADDRESS OF THE REGISTERED OFFICE AND 5M/655, GROUND FLOOR, OMBR LAYOUT,
PRINCIPAL OFFICE (IF ANY) OF CORPORATE BANASWADI, BANGALORE NORTH,
PERSON BANGALORE, KARNATAKA, INDIA, 560043
6 | LIQUIDATION COMMENCEMENT DATE OF 18t March 2024.
CORPORATE PERSON
7 | NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE | CS SRINIVAS THATIKONDA
NUMBER AND THE REGISTRATION NUMBER OF | Insolvency Professional
THE LIQUIDATOR, AUTHORISATION FOR | No.IBBI/IPA-002/1P-N00631/2018-
ASSIGNMENT (AFA) Validity 2019/11886
Flat No. 006, Nanda Ashirwad Apartments
No.1, Canara Bank Colony, 2nd Main,
Chandra Layout, Bengaluru-560 072,
Karnataka, India.
Land Line: +91 80 23390132
Mob: +91 9538869662
E-Mail: srinivas@srinivasthatikonda.com
AFA Valid upto 06/11/2024
8 | LAST DATE FOR SUBMISSION OF CLAIMS 17t April 2024

Notice is hereby given that HKMEDIAGO SOLUTIONS INDIA PRIVATE LIMITED has commenced
voluntary liquidation on Monday, 18t March 2024.

The stakeholders of HKMEDIAGO SOLUTIONS INDIA PRIVATE LIMITED are hereby called upon to
submit a proof of their claims, on or before 17t April 2024 to the liquidator at the address
mentioned against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Date: 18th March, 2024
Place: Bangalore

Liquidator
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SCHEDULE
All that piece and parcel of the Plot bearing
No. 7, BBMP Form-B, bearing Serial No.
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& B.N. JAGADISH KUMAR, Advocates,
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Mob: 9845965626, 7406090832
Bangalore, Date : 18-03-2024
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FORM A
PUBLIC ANNOUNCEMENT
(Regulation 14 of the Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
HKMEDIAGO SOLUTIONS INDIA PRIVATE LIMITED

| 1 INAME OF CORPORATE PERSON HKMEDIAGO SOLUTIONS INDIA PRIVATE LIMITED
2 [DATE OF INCORPORATION OF 20/02/2006
CORPORATE PERSON

3 [AUTHORITY UNDER WHICH
CORPORATE PERSON IS

|INCORPORATED / REGISTERED

Registrar of Companies (“ROC”")
- Bangalore, Karnataka.

4 [CORPORATE IDENTITY NUMBER /
LIMITED LIABILITY IDENTITY NUMBER
OF CORPORATE PERSON

U72200KA2006PTC038540

o

@

OF CORPORATE PERSON

IADDRESS OF THE REGISTERED 5M/655, GROUND FLOOR, OMBR LAYOUT,
OFFICE AND PRINCIPAL OFFICE (IF BANASWADI, BANGALORE NORTH,

ANY) OF CORPORATE PERSON BANGALORE, KARNAT) 560043
LIQUIDATION MENT DATE [18th March 2024.

-

NAME, ADDRESS, EMAIL ADDRESS,
TELEPHONE NUMBER AND THE
REGISTRATION NUMBER OF THE
LIQUIDATOR, AUTHORISATION FOR
ASSIGNMENT (AFA) Validity

CS SRINIVAS THATIKONDA

|Chandra Layout, Bengaluru-560 072

Insolvency Professional
No. IBBWPANMP—NM‘IMM
Flat No. 008, Nanda Ashirwad Apartments
No.1, Canara Bank Colony, 2nd Main,

Karnataka, India.
Land Line: +31 80 23390132 Mob: +31
E-Mail: srinivasi

8 |LAST DATE FOR SUBMISSION OF CLAIMS

e-Tender Notice No. STCVSKP-7EL-Alt-
07112, Dtd.: 07.03.2024
NEER UG SUPPLY, INSTALLATION,
DESIGN & COMMISSIONING OF ALTERATION
IN EXISTING ELECTRONIC INTERLOCKING
(DISTRIBUTED) OF M/S MEDHA SERVO
DRIVES PVT, LTD. AT JEYPORE (JYP) &
KARAKAVALASA (KVLS) STATIONS, M/S
MEDHA SERVO DRIVES PVT. LTD.
(CENTRALISED) AT MANABAR (MVF) &
JARATI (JRT) STATIONS, M/S SIEMENS RAIL
AUTOMATION PVT. LTD. AT PADUA (PFU) l-
EODDAVARA (BDVR) STATIONS,
KYOSAN INDIA PVT. LTD. AT SUKU-(SX

BETWEEN KOTTAVALASA (

UTILITY SHIFTING (LC GATE, CABLES,
LOCATION BOXES, OTHER SIGNALLING &
TELECOMMUNICATION GEARS INFRINGING
NEW LINE IN STATION SECTION) AT
JEYPORE, MANABAR, KARAKAVALASA;
JARATI, PADUA, BODDAVARA & SUKU
STATIONS IN WALTAIR DIVISION OF EAST

@srinivasthaticonds com
IAFA Valid upto 061112024 ‘

17th April 2024
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Place : Bangalore

Notice is hereby given that HKMEDIAGO SOLUTIONS INDIA PRIVATE LMTED has
liquidation on Monday, 18th March 2024,

The stakeholders of HKMEDIAGO SOLUTIONS INDIA PRIVATE LIMITED are hersty called
upon to submit a proof of their claims, on or before 178 Aprl 2024 fo e ligudstor 2 Be

The financial creditors shall submit their proof of ciaims by slectonic means oniy. Al other
proof of claims in person, by post o by siecronic means.
Submission of false or misleading proofs of claim shall afract penailies.
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&

COAST RAILWAY.
Approx cost of the work : (@[ EERINTT LS
MD@& §g¢g bl ¥ 6,97,600/-, Completion

STATION IN CONNECTION WITH Doum
(KRDL) SECTION IN KK LINE INCLUDING | |
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No manual offers sent by Post/Courier/Fax or in
person shall be accepted against such
e-tenders even if these are submitted on firm's
fetter head and received in time. All such manual
offers shall be considered invalid and shall be

3 summarily without any consideration.

Complete information including e-tender
documents of the above e-tender is available in
website www.ireps.gov.in. The prospective
lenderers are advised to revisit the website 15
(Fifteen) days before the date of closing of
tender to note any changes/ corrigenda issued
forthis tender. The tenderers/bidders musthave
Class-Ill Digital Signature Certificate and must
be registered on IREPS portal. Only registered
tenderer/ bidder can participate on e-tendering.

The tenderers should read all instructions to
the tenderers carefully and ensure compliance
of all instructions including check lists, para
3.1 (additional check-list) of tender form
(Second sheet) Annexure-l of chapler 2 of
Tender documents.
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PUBLIC NOTI

layout, ;

e public are herby informed that the ai
over this Schedule property by in ¢
‘linstitutions, authority etc., have

objections. or claiming any right, titie an
of what so ever nature on the schedule
are hereby summoned or required com
ihe same along with supporting docume:
or to my office within Seven (7) days fron
of this publication, otherwise the sale ire
Il be completed without any refer
regard to any such purported claim or
ch shall be deemed to have been ¥
all intents and purposes.

SCHEDULE PROPERTY
that piece and parcel of SITENO.12,
no. 11174, Measuring East to west 30 fe
to South 40 feet totally measuring 120(
situated al Kowdenahalli at Ramamuri
IK.R. Puram, Bengaluru North Taluk no
under BBMP limits, Bengaluru and the
bounded on the;

Eastby:Siteno.11, . Westby:Siten
North by:Siteno.03.  South by:Road
Address for service:

K. ANIL KUMAR, B.ALL,, LL.B., ADV
NO.16, 6TH MAIN ROAD, GANDHI}
BENGALURU-560009, Mob: 9845¢
anilkumarklaw14@gmail.col
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